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(b) if so, the reasons therefor;

(c) whether it is a fact that Gov-
crnment are against the lifting of the
frecze on dividend; and

(d) if so, the steps taken by Gov-
ernment for the expansion of the in-
dustry ? .

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED) :
(a) Yes, Sir.

(b) Government is kecen to hold the
price line in respect of essential com-
modities and has, therefore, advised the
industry to effect all possible economies
in managing the distribution of cement
within the existing f.o.r. price structure

(¢) Yes, Sir.

(d) The following steps have been
taken for the expansion of the indus-
try :—

(i) Dcvelopment rebate was raised
to 35%,

Tax credit certificates for a
five-year period at 25% of the
excise duty were announced
for excess production over the
base year 1964-65.

Similarly tax credit certifi-
cates for a five-year period
were announced at 20% of
the extra liability to income-
tax and sur<tax over the base
year,

(a) With effect from 1-1-66,
statutory control on the price
and distribution of cement was
lifted.

(b) With a view to providing
for a development element in
the price, Government agreed
to the industry’s raising the
selling price of cement by Rs.
16 per tonne, subject to the

(ii)

(iii)

(iv)

condition that the industry
would pool the net accruals
on account of this incrcase

into a separate fund and draw
upon it only for ecxpansion
purposes.
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(v) The dividend has been frozen
at pre-1966 level, so that the
extra resources accruing to the
industry due to price increase
are used for expansion pur-
poses only,

With effect from 13-5-66, the
cement industry has been ex-
empted from the requirement
of getting an industrial licence
for setting up capacity.

The Cement industry has been
included in the list of priority
industries for the grant -of
financial assistance by finan-
cial institutions.

The Cement Corporation of
India has also been set up in
public sector to step up the
production of cement.

(vi)

(vii)

(viii)

POSTPONEMENT OF AERIAL SURVEY OF
RAJASTHAN

4482, SHRI MARANDI :
SHRI S, C. BESRA :

Will the Minister of STEEL, MINES
AND METALS be pleased to state :

(a) whether it is a fact that an
aerial survey of the Rajasthap areas to
locate non-ferrous metal deposits has
been postponed;

(b) if so, when the survey is likely
to be started; and

(c) whether any foreign assistance
is involved in this regard ?

THE MINISTER OF STEEL.
MINES AND METALS (DR.
CHANNA REDDY) (a) and (b).

The aerial surveys in Rajasthan have
commenced on 4th December, 1967.

(c) The work is being carried out
by a U.S. Agency on contract basis.
The foreign exchange cost of the pro-
gramme is being met out of a U.S.
A.LD. loan of 3.5 million dollars,

SuprpLy OF CoAL TOo CEYLON AND OTHER
COUNTRIES

4483. SHRI MARANDI : Will the
Minister of COMMERCE be pleased to
state :





